733.

Provision of Installing AC and Freeze on Boosters

b)

SH. NEERAJ] SHARMA, M.L.A.: will the Urban Local

Bodies Minister be pleased to state:-

the provision of the Government under which the A.C. and Freeze
are being installed on the boosters of Municipal Corporation,
Faridabad togetherwith the name of the head under which the
electricity bills of the abovesaid appliances are being paid;

the number of boosters of Municipal Corporation, Faridabad on
which the A.C. and Freeze have been installed togetherwith the
extent of excessive financial burden on the Municipal Corporation,
Faridabad due to abovesaid appliances till to date; and

whether it is a fact Sh. Rahul Tewatia J.E and other persons were
found in the room on which A.C and Freeze were installed on the
booster of Ward No. 6 in the night of 28.06.2021; if so, the action

taken by the Government against the delinquent officers/officials?

Dr. Kamal Gupta, Urban Local Bodies Minister

No AC and Fridge have been installed on the boosters under the
jurisdiction of Municipal Corporation Faridabad.

This part of question does not arise in view of a) above.

Yes Sir. An enquiry in this matter is pending with Police

Department.
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